
(b) and (c). 'The 'capstructioD of Vatri 
iwas Dormally . takes about two years ~ 

complete. Since tbe construction of a ' 
Yatri Niwas is a 7th Plan Scheme, in tbe 
first two yeats o'r ,tbe 'P,lan only 16 projects 
have . been approved: As detailed below 
du.ring 1985-86 rUD,ds ,were i'elelscd to ,7 
State Government~ anct in the year' 1986·87 
,to 8 State GovernmentS' (for 9 projects) 
for construction of' Yatri Niwas,es; the 
question of (uIt utilisation ' of .fuD,ds at this " 
stage, therefor~. doe~ not arise. 

Funds were reJeased to the following 
State! during 1985-86 :....:. . , 

1. a[ya~a ~Kuruk$b tra) , 

2.. And man & Nicobar (Port Blair) 

3. Goa, Daman a'od Dju (Panaji) ' 
. _ 

4. Tamil' Nadu (~anchjpuram) 

5. Orissa (Satpada) 

6. · Delhi (Pal am Viilage) " 
, ~ , 

7. Gujarat (Konark) 

Funds c!re r~leased , to the following 
State . durin the ~urrent fiDa~cial .year :--, 

L Punjab (JuUundur) 

2. West Bengal (Darjeeling) 

3. Pondicherry (Pondicher'ry) 

4. J mu and Ka bmir (PahaJgam) , 

~. Kera (Quilon and Tiivandrum) 

6 . . An4hra Pladesh, (Hyderabad) 

7. Orissa (Konark) 

8. Maharaslitr~ (Sbegaon) 

Visa Restrictions for " Islt to Tba a d' 

1673:' SHRI ', V.S. 'R:ISHNA !YER: 
Will , , tbe 'Minister of . EXTERN L 
AFF Al S be pleased to- state ~ 

(a), whether , ~ndjan8,' have to obtain 
Visa ' to visit Tp.ail~nd as tourist ; . 

, . ,(b) if so, wben .tbil ,,'is. restriction 
wa imposed; nd 
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:., ,(0). whether Thai' Government is :being . 
, requested to exempt Indi~n tourists visiting 
Thailand? 

. , 

, ' THE. MINISTER OF StATE IN THE 
MINISTRY OF · EXTE NAL A FAIRS 
(SHRI EDUARDO FALEIRO): (a) Yes, 
~ir. . ' 

(Q) Since March, 1686. 

(c) No; Sir. There is no pr()po al to , 
request the Thai Government to exemp~ 
.Indian tourists from visa requirement. 

Demonstration near Indian Consulate In 
Ne Y()r 

. . 
1674. SHRI G. BHOOPATHY: Will 

the Minister, of EXTERNAL AFFAIRS 
be pleased t~ state: . 

(a) . whether Government are aware that 
many people demonstratea near th~ Indian 
Consulate 1n New , Y.o,: expressing support 
for the sale of AWACS to Pakistan; 

.. ' (b) if so, wbether some extr mists were ' 
also among" t~e dsmonstrators ' ; a~d 

(c) ",hethel any action has been taken 
by Government Of India in the matter? 

THE MINISTER OF STATE I THE 
MINISTRY 0 'EXTERNAL A'F AIRS 
(SHRI EDUARDO FALERIO): (ai y s, 
Sir. 

( , (b) Yes, Sir. 

(c) The C911sula te ,General of Indj~, 
New York took adequar.e plecLlut~OQ~ y 

',mensures in c nsult tion with ,the lOcal 
-authorities. 

Our . COncern on the p()ssible sale, of 
, AWACS h as be~n conveyed to the ' 

Americnn Govern,ment more 'than once. 

Talks with Pakistan aod Bang! desh 
~oreJgn Mfofst f8 

. 1675. SHRI G~ BHOOPATHY : 
S I"B~TTAMSI AM 
.MU T Y: 

Will • the Mini ter of EXTERNAL 
,AFFAIRS be pleased to state :, 
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(a) wheiber durins his visit to Kath-
mandu for the inauguration of SAARC 
Secretariate, he held talks with t~e Foreign 
Ministers of Paki~tan and Banghdesh 
regarding normalisation of relations bet- . 
wecn India and those countri'es ; and 

(b) if so, the outcome thereof '1 

THE MINIStER. OF . ETERNAL 
A FAIRS (SHRI NARAYAN DATT 
TIWARI) : (a) and (b). -During my visit 
to K atbmandu for tbe . inauguration of the 
SAARC Secretariate from January IS .to 

' 18 1987 I met the Foreign Ministers of . ' . 
Pakistan and Bangladesh, as well as the 

" Qreign Ministers of the other SAARC 
countries. During these talks, there ·was a gener I exchange of Views regarding 
bilateral relations. ' 

Unilateral Restrictions on Textil 
. Imports by ·USA 

1676. SHRIMATI BAS.AVA 
RAJESWARI: . 
DR. B.L., SHAILESH : 
. . ' , .. 

Will ' the Minister of TEXTILES be 
pleased to state: 

(a wheth er the Textile Sut veiUance, 
Board in Geneva heard a complaint filed 
by India against the United States for 
imposing uniJat ral restrictions on textile 
imports' from india; 

(b) if so, the oQtcome thereof and to 
wh t extent the United States has agreed 
to abide by the decision ; 

(0) whether the United States imposed 
,restrictions on five categories of garments 
of "market disruption" ; 

(d) whether Union Governments have . 
taken up this issue with the US ' authori-
ties. directly; and 

(e) the rusults achieved? 

THB . DEPUTY MIN~STER IN THE 
MINISTRY OF TEXTILES (SHRI S. 
KRISHNA KUMA ): (a) to (e). The 
United States · h.ld imposed unilateral res .. . 
traints on five cate.orie nallleJ~ :.641 

(Man· made 'fibre blouses·), 369-S (CoUon 
shop towels), 642 ( vfaJ).made fibre skirts) , , 
333 (Cotton suit-type coats) and category 
640 (Man-made fibre shirts) under the 
Indo-US biJaterul textile agreement bet-
ween the two countries. India b~d lodged 
a complaint against the unilateral res-
'tfaints on the first three categories namely 
categories 641, 369· Sand 642 
after due consulta tion which did 
not ' ' result in', any agre~meQt. . Further 
commutations ere held between tbe re .. 
preseDtativ~ of tbe Government of India 
and the .O'overnment of USA On ~he basis 

• j • 

of which a mutually agreed setth:ment on 
the above fiVb ' categories could be worked 
out.' As per this agreement the US 
-Government withdraw the qUQta restraint 
on category 333 and als.o gave satisfactory , 
quota levels for the other fonr categories. 
The TSB was infonTed ab9ut the agree-
ment r ached on the above categories • 

Allocation by Planning Commission Cor 
, Modernisation of NTC Mills 

J677. SHRIMATI BASAVA RAJES. 
W ARI : Wjll the Minister of TEXTILES 
be pleased to sta.te : 

• 
(a) whether the mod rnisdtion pro-

gramme of, miHs under the N ational 
TeXtile CorporatioQ 'wiiJ ~um~r a sharp set 
bJck if the P;anning Commission does not 
increase the Phn out ~ ay : 

, (b) the Plan ,allocation , made by (he 
Planning Commission for the NTC 
modernis~tion programme; 

(c) th~ main reasons for r~ducjog the 
outlay by the PJonning Commissi<,>n ;, and 

(d) the lueasures beiol taken to im-
prove the performance" of NTC mill in the 
country 1 . 

THE DEPUTY , MINI,STER IN THE 
MINISTRY O'F TEXTILES (SHRI S, 

,KRISHNA KUMAR) : (a) to. (c)~ 'Natio-
nal Texti :e Corporation had estimated a 
requirement of Rs. 302 crores' fOr moder-
n sation of natJonalised m ~Hs (excluding 
S ~ad~.hi Group of Mills) duriog Seveoth ' 
Plan period. Howcvcr~ consjderin~ tpo 




